IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
NEW DELRT.,

0.A. No. 3073/1992

New DelMi this the 16th day of July, 1998.

Hon'ble SMhri S.R. Adige, Vice Chairman (A)
Hon 'ble Smt.LaksPmi Swaminathan, Member(J)

Shri KaptanSSingh

$/0 ShriBBabu Singh,
Casual Gangman umder PWI
Northern Rly.,Pathankot.

Sh.Chhetrapal "
$/0 Shri Payars Lal
Sh.Mahesh - .

S$/0 Shri Hoti Lal
Sh.Hari SMankar
3/0. shri Moti Ram
Sh.Ram Niwas

5/6 shri Hoti Lal

$/0 Sh.Kunuwar Pal

Sh.Manik Chand

Sh.Vijendrapal
§/0 Sh.Japnuki Parsad

Sh,Ram Veer
§/0 Shri Kirat Ram

Sh.Raghuveer
/0 Shri Ram Chand

Sh,Bachhu Singh

5/0 Shri Duraj Singh
Sh. Sauraj

§/0 sh.Vecha Ram

Sh. Lak"’an
5/0 sh.Soni Ram

Sh.Ram Nath

5/6 shri Gokul Chand
SheShyam Veer

§/0 shri Saudan Singh
SheShashu Pal

§/0 Shri Mool Chand
§/0 sh. Roshan Lal
/0 Sh.Seua Ram
Sh.Jai Pal

$/0 Gauri Shankar

Sh.Vijay Ram
$/0 Shri Chhavi Ram



2w

§7d'§9.523 Ram o oo AR inants
(By Advocate sh.B.s. Mainee )

Vs,
Union of India through i

1« The Geperal Manager,
Northern Railuay,
Bareda Wouse, New Delhi,

2, T™e Divisions] Railuay Manager,
Northern Railuay, Allahabad,

3. POU.I.
Northern Railuay, Pathankot. vv. Respondents

(By Advecate sh,p.s. Mahendru )

O0RDER (ORAL)

(Mon *ble shri s.R. Adige, Vice Chairman (&)

&

Allahabad Division,

Under the Circumstances, thig OA has become
infructuous and the same is accordingly dismissed.,
: %/0{\7.
(Smt.Lakshmi Swaminat'an ) (S.R. Adige )
Member(J) Vice Chairmap (A)

s



